CENTRAL ADMINISTRATIVE TRIBUNAL
* BANGALORE BENCH -

AR REEXRE 2 ; S

Commercial Complex(BDﬁ)

tf; s Indirahagar :
' Bangalors - 560 038
el 6 JUN 1989
IA II1 IN  APPLICATION NO (S) 1622 to 1628 A8(F)
WP, NO (8) | . /
Applicant (s) . .Resgondent (s)
- Shri P, Purushotham & 6 Ors - V/e The Senior Deputy Director General (AMSE Wing),
To GSI, Bghgalore & anr
8. Shri S.K, Srinivasen -

No. 10, 7th Temple Road
- 15th Cross, Mallsswaram
Bangalore - 560 003

2.’ Shri Venkatapathi Reddy

3. Shri P, Puylla Reddy

9. The Sanior Deputy Oiractor Gansral
(AMSE Wing)
Geological Survay of India
No. 2, Church Streset
Bangalore -~ 560 001

"4, 5Shrl Venkateswaralu
5. Shri Y, Obaish Naidu

6. Shri K. Nerasimhelu

10, The Director General
~ + Geological Survey of Indis
- 27, Jawaharlal Nehru Road

(S1 Nos., 1 to 6 =

Ourwens -
AMSE Wing v Calcutta 700 016
Geological Survey of India 41, Shri M. Vasudeva Reo

No. 2, Church Strset

Bangalore - 560 001) Central Govt. Stng Counsel

High Court Building

. ) _ull
7. Shri m,T, Mathew - Bangalore 5§ 001

Messenger

AMSE Wing

Geological Survey of India
No, 2, Church Street
Bangalore = 560 001

.:’/Subject ¢ SENDING COPIES OF ORDER PASSED BY THE BENCH

Pleass find enclesed herewith a copy of ORDERNNAWKW

passed by tis Tribunal in the above seid: applicatmn(s) on 31-5-89 .

PUTY REGISTRAR
(JupICIAL) .
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In the Central Admin‘istrativé-«‘{'

,' Tribunal Bangalore Bench,
Bangalore -
b2 o
P. Purushotham & 6 Ors V/s The Senior Dy. Oirector Gonaral,
Order Sheet (contd) B8'Jors & anr

—SaKa
Date

asa

M. Vasudsva Rad .

Office Notes

Orders of Tribunal

31.5.89

ng.—q .www%
:pUTY REGISTRAR (JPL (/b .

CENTRAL ADRMNISTRATIVE TRIBUNAL
BANGALORE

| kSPUC/LHARM
| 0xdere on IA No II1 - applicetion fo
sxtension of times In this IA the
respondents hsve sought for extension
| of time on the facts and circumstances
stated in the IA. IA No IIl is opposed
.lby the applicent. We consider it proper
to grant the cxtonfion of time till
31.7.1989, . Ve, thetsfon, allow IA
No.III and extend time upto 31.7.1969
for implementing our order.
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IA II IN APPLICATION NO (S) ' 1628

CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH
TR EEEES

w.ﬁ.,No (s)

Commercial Complex(BDA)
Indiranagar
Dengalore - 560 838

peted 3+ ,§1 APR 1989

~

/ 88(F)
/

Rpplicant (s)

Shri P. Purushotham & 6 Ors

To

1,
2.
3.
4,
S.
6.

(sl

passed by tbis Tribunal in the above said application(s) on

Shri P. Purushotham

shri Venkatapathi Reddy

Shri P. Pulla Reddy
Shri Venkateswaralu
shri Y. Obaiah Naidu
shri K. Narasimhalu
Nos. 1 t0 6 =
Durwans

AMSE Wing

Geclogical Survey of India
No. 2, Church Street
Bangalore -« 560 001)

Shri M.T. Mathew
Messenger

AMSE Wirg

Geological gurvey of India
No. 2, Church Street
Bangalore - 560 001

~jSubject :

v/s

Respondent (s)

The Senior Deputy Director General

(AMSE Wing), GSI, Bangalore & another

8.

9.

10.

11.

shri S.K. Srinivasan

. Advocate

No. 10, 7th Temple Street
15th Cross, Malleswaram
Bangalore « 560 003

The Senior Deputy Director
General (AMSE Wing)
Geological sSurvey of India
No. 2, Church Street
Bangalore - 560 001

The Director General
Geclogical Survey of India
27, Jawaharlal Nehru Road
Calcutta - 700 016

Shri M. Vasudeva Rao
Central Govt. Stng Counsel
High Court Building
Bangalore = 560 001

SENDING COPIES OF ORDER ®GSSED BY THE BENCH

Please find enclesed herewith a copy of ORDERAGTAN/ STRRISKERREGK

\xf{%t s

Qe

gEPUTY REGISTRAR

(JuDICIAL)

31-3-89 .
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Fl Purushotham & 6 Ors

S.K. Sriﬂgégigan

.~" B A.ms.

1622 to 1628/88(F)

The Senior Deputy Director General
(AMSE Wing), GSI, Bangalore & anr

Date . Office Notes Orders of Tribunal
31,3,1989 mg/psn
’ Orders 1] -
Sgolication for extension of ting:

In this Ia the respondents have
sought for .xionaton of tinme for
complyxpg with our direction made on
13.10.68. by another thrss months,
Shri M,Vasudeva Rav, learned edditional
counsel sppearing for the raespondents
urges for sxtension of time as sought
for in this I§. Shri SKS opposes the
grént of time sought by the respondents,
We are of the view that &m the facts
and circunstsnces of the cass justify
us to grant furthsr reasonable tims,
Wey therefore, allow IR No,l
and extend tims upto 31.5.1989,

No costs,
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UCENTRAL RDMINISTRATIVE TRIBUNAL

BANGALORE BENCH
CREEREELT

‘a
A ®) Commercial Complex(BDA)
) Indiranagar
Dangalors - 560 038
DRted s 6 FEB‘B@Q
A . RPPLICATI
IA T IN LICATION NO (8) .1622 tq 1628 B8 (F)
: W.P. NO (8)
. /
& .
Applicant (s) | Respondent (s)
Shri P, Purushotham & 6 Ors . V/s  The Senior Deputy Director General (AMSE Wing),
To - : Geological Survey of India, Bangalore & anr
1, Shri P, .Purushotham ' . 8. .Shri S.K. Srinivasan
) ' ARdvocats
2. S5hri Venkatapathi Reddy No. 10, 7th Temple Strest
_ 15th Cross, Malleswaram
3, Shri P. Pulla Reddy Bangalore - 563 003
‘4, Shri Venkateswaralu , 9. The Senior Deputy Director Genmeral
' (AMSE Wing)
5. Shri Y. Obaiah Naidu Geological Survey of India
No, 2, Church Steet.
6. Shri K, Narasimhalu Bangalore = 560 001
(51 Nos., 1 to 6 = : 10, Ths Difectqr General
: ’ - Geological Survey of India
Durwans 27, Jawaharlsl Nehru Road
AMSE Uing Calcutta = 700 016
Geological Surwvey of India
No. 2, Church Street 14. Shri M, Vasudeve Reo
. Bangalore - 560 001) Central Govt. Stng Counsel
High Court Building '
7. Shri M. T. Methew Bangalore - 560 001

passed by tBis Tribunal in the above said application(s) on - 1-2=89

2
\\f /\‘“/

Messenger

AMSE uing

Geclogical Survey of India
No. 2, Church Strest
Bapgalore - 550 001

-~ Subject ¢ SENDING COPIES COF ORDER PASSED BY THE BENCH

Plsase find Rnclcsed herewith a copyxof ORDER £536%/ REGERENCORDERC

st f

g\ e ﬁé:puw REGISTRAR
(oupICIAL)



A.Nos. 1622 to 1sze/sa(r1 o
p, Purushotham & 6 Ors V/s The Senior Deputy Director Genersl
L (&mSE Wing), GSI, Bangalore & enr
S.K. Srinivasan ~2— @, yvasudeva Rao
Date Office Notes - " Orders of Tribunal
)
VC/LHAR(AM)

1-2-13988

ORDERS ON 1.A.NOL,I - .
APPLICATION FOR EXTEN-
TSioN of TIME

»

in this I.A, filed on

| 31-1-1989, the respondents
have sought for esn extention

- of ‘time for another tuo'months
for complying with the direc=

P v - N

?1;» tions mede in thdse ceases,

Shri M.Vasudeva Rao,

Adcitionel Standing Counsel

g . for Central Government,

4 appeering for respondents
submits that the circumsten-
ces stated in the applice~
tion justify:the .extension of

time sought for in these cases,

- e

Shri S.K.Srinivasen, leesrned
_Counsel for applicente, opposes
the grent of any further extension

/Tqr:fﬁmv.;,t} of time .

s INIS
ALy Tﬁ4) We have cerefully examined

PRl

the 1.R. anc the circumstences
stated therein for extension of
time. UWe ere satisfied that the
circumstances stated By’ the respon—
dente justify the grent of exten=
sion of time sought for by them.
We, therefore, allow I.A.No.I

and grent extencion of time till
31-3-1989., No costs.

L I

V ICEZCHA IRMAN MEMBER(A)
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APPLICATION oS,

wo po NO.

Applicant(s)

Shri P, Purushothem & 6 Ors

To

1.A
.2'
N
‘.
5.
6.
(s1

7.

Shri.P. PurgshofhaQ
Shri Venkatapsthi Reddy
Shri P, Pulle Reddy
Shri gonkafnswaralu
Shri.Y. Obsish Neidu

Shri K, Narasimhalu A
Nos, 1 te 6 -

Qurwans -

AMSE Ming

Geolegical Survay of
2, Church Street
Bangalore - S60 001)

Shri HQT. Mathew .
Massanger

AMSE Wing

Gsclegical Survey of Inde
2, Church Street

Bangalero - 560 001

. Subject :

1622 to 1628

'REGISTERED

" CENTRAL ADMIMISTRATIUE TRIBUNAL
BANGALORE BENCH

Commercial Complex (8DA)
Indiranagar

Bangalore - 560 038

18 CCT1908

Dated 3

/ 88(F)

/.

Indis

V/e

Res ondent s

The Senicr Deputy Directer Ganeral (AHSE uing),

Geological Survay of India, Bangalare & any

8.

9.

1e.

11.

Shri S§.K. Srinivasan
Advecats .
Ne. 10, 7th Temple Strest

. 15th Cress, Mallesvaram

Bangalers - S60 003

The Senier Oaputy'01rector General
(AMSE  Wing)

Geolegical Survey of India

2, Church Strest

Bangalore - 560 001

fhe D&r.pfor-ﬁenlral

Geologicsl Survey of Indis
Jawsharlal Nehru.Roed
Calcutte = 780 016

Shri M, Vasuydeva Raco

" Central Govt. Stng Counssl

High Ceurt Bullding
Bangalore - S60 001

SENDING COPIES OF_ORDER_PASSED BY THE BENCH

Please flnd enclosed herewith the co

NS CaNe

As abou{g X g;‘w\a-gcm)

py of musaﬁsmvﬁmumx’om
above said appllcation(s) on

wh

13-10~88
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CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH

DATED THIS THE 13TH DAY OF BCTOBER s 1988

Hon'ble Shri P. Srinivasan, Member (R)
Pressnts and
Hon'ble Shri Ch,Ramakrishna Rao, Member(J)

A

. APPLICATION NOS.1622 to _1628/88

1, P.Purushotham,
Durwan.

2, Venkatapathi Reddy,
Ourwaan.

3. P.Pulla Reddy,
Durwan.,

4, Venkateswaralu,
Durwan,

S. Y.Obaiah Naidu,
Durwan, !

6. K.Narésimhalu,
. Durwan,

Te moTonathelﬂ,
Messenger, eee

(Applicants 1 to 7 ars working in AMSE Wing
Geological Survey of India, 2, Church Straeset,
Bangalors-~560 001.)

(Shri S.K.Srinivasan, Advocate)

Vs,
- -:’".\\\
;7 7~ PThe\Senior Deputy Birector General,
(nqsz g@ng)
Geological Survey of India,
2, \Chufch Strest,
Bajga%gre-SGO 001,

2. The Pirector General,
““\nf—( Geojogical Surwey of India,

_Jaiharlal Nehru Road,
- ~v**"Calcutta-700 016, oo

(Shri M.Vasudeva Rao, CGSC)

RN

Applicants.

Respondents.

eee2/=




Thess applicetions having come up for hearing to-dayj,

Shri P.Srinivasan, Member(A), made the following:

ORDER

f

The seven applicants before us have been working as cont??ent

Workers on daily wagss in the Office of the Geologlcal Sunvey of India

from different dates in 1975 and 1976.

1)

Their contention i$Lthése

epplications is that they should be allowed pay and allowgnces from

the| date of their initial appointment as those paid to regular

Group 'D' employees and all other benefits flowing therefrom, They
alsp seek regularisation of their servicss,
2. Shri S.K. Srinivasan, learned counsel for the applicants,

. draws our. attention to the judgement rendered by this Bench of the

. Tribunal in A.Nos, 470 to 472 and others (RAMU & OTHERS V,

Sr.00G, GSI), A.No.995 and 996/88 (Muniratnam and another

v,

Sr.0DG, GSI) and A.No,1075 to 1090/88 (Puttaiah and Others V.,

identicsal.

concedés'that the facts and issues involved in Ramu's case,

Sr,DDG, GSI) and submits that the same relisf may be allowed to

the appliCants herein because the facts and issues involvld arse

3. |~ Shri M.Vasudsva Rao, learned counsel for the respohdents,

Muniratnam®'s case and Puttaiah's case are”similar to those in the

presant case.

4q In view of the above, following the dec131ons of tﬂls Tribunal

in |the cases cited above,

P

veo3/=




oo
4

We direct R-1 to consider and decide the cases of the
applicants for regularisation as expeditiously as possible
:a'nd in any event not later than 31=1-1 989, Ti;l then the
raspohdants will not entsrtain any fresh applications for
selection or make any fresh appointments of outsiders to the

. posts in which the applicants are currently working,

4, The application are disposed of on the abovs terms. Parties

to bear their own costs,

Con .
sdl-

MEMBER(J). 7 T 7~

TRUE COPY
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IR IV IN APPLICATION NOS

Applicants

Shri P, Purushetham & Ors and

Shti 9irju Singh t Ores

Te

R 1 A

2
3.
4,
(s1

Shri P, Pulla Reddy
Shri Venkateswaralu
shri Y. Obeish Naidu
Shri K, Narssimhelu
Nes. 1 te 4 -
Duruaﬁs

AMSE uing

Gealegical Survey of India
Prestige Cemplex

" Ne. 2, Church Street
~ Sangalere - 560 001)

6.
7.
.g,
9.
10.

1,

Shri N T, ﬂathou ~
Massenger

- AMSE ¥ing

Geelegical Surwvey ef Indis
Ne. 2, Church Strest
Bangalere ~ 560 001

Shri @irju Sinﬁh

Shri 8irbal

Shri Mehanlel

-Shei Suweram

Shri Gerulal

"Shp4 Varadi Chand

V/s.

,'c:mu ADMINISTRATIVE TRIiUNAL
GANGALORE GENCH

'.Commorctll’C§aplo*'(DDA)
 Indiranagar
‘Sangalers = S60 038

 °“"’ y "“4 AUG 1989

1622 70 1628 AND

';:A: 111 IN Ep:m.m'rmu nos; 1666 T0 :1 683- '£) -

Respsndsnts

The Senier Deputy Directer Ganeral,
. AMSE Wing, Geelegical Survey of India,

_ iangllora & anry

12,

13,
1.
15.

16,
L1,
~ 18,
19,

20.

Shri Gabbaram
Shri Heeralsl
‘Shrl Ramachander
- Shri Heralsl

Shri Dhanna

.Shri udad Slngh

Shri uangjl
Shrl chgilal .

" Shri Sehan Daa :

(SL N.so 6 t. 20 -

Daily Waged worknro (Orixliﬁg)

- AMSE VWing

' Gealegical Survey of India

24,

Prestige Cemplex
Ne. 2, Church Street
.iangalorc - 560 001)

Shri S.Ke Srinivasan
Advecats ~
Ne., 10, 7th Tnnplo Read

" 15th Cress, Mallesvaram

22,

'Bangaloto - 560 003

The Sanicr Doputy Directer General
(AMSE Wing) '

' Geelegicel Survey ef Indie

‘Ne, 2, Church Strest
angallre - 560 001

00002



he Directer Gan-rnl
.Gaslegical Survey eof Indie
Ne. 27, Jswsharlal Nshru Road
haxeutt- - 'mn 016

23,

24, Shrl R. v‘oudeva Rno .
" Central Gevt. Stng Ceunssl
. righ Ceurt Sullding
Bangalere = 560 001

1n‘ths'ab-ve said oppllcations on

" Encl t'la_ibove N

TR

Subject 3 scuoms COPIES OF mo:a 'PASSED mr TME SENCH |

VPLoase find enclesed herewith a cepy ef ORDER paosed by this Tribunul :

- 28-7-89,
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L In the Central Administrative )
S Tribunal Bangalore Bench,
. Bangalore 1666 te 1683/88(F) &

P. Purushothem & . Ors ' -V/s The Senior Dy, Director General, GSI,
8irju Singh & Ors :

Order Sheet (contd) B'Jore & anr

a : ’ M. Vasudsva Rao
Date l Oftice Notes . l © Orders of Tribunal

(
. . Applns.1622 to 1628/88
& Applns.1666 & 1683/33(F)
)| ve/iar -
23,7.1989, '

Applicants by Shri S.K.Srini-
vasan, Respondents by ‘Sri M.V.

Rao,

.

In these cases, the respon-
dents have sought for further

] extension of time for another

six moiths from 1.8.1989,
"I.A.Nos.IV & III respectively,
‘1\in each of these cases, are
seriously opposed by Shri S.K.
Sriiivasan, learated Co:nsel for

the applicants,

We are Satisfiedxfitacthet the

facts aad circumsta ices stated in

these cases justify us to grant
(p.t.o)



Date |

- Office Notes

§

. Orders of 'T[ibUr{aﬁl '

oepuifaéiggi%%gégl‘

RAL ADMINISTRATIVE TRIBUNAL.
BANGALORE

Sif- | Sd)--

Vice Chairman Member{A) -

‘-' 2 - &

further extenSidn pf;timef
Hence, I.A.Nos.IV-and III .
_respectively, are allowed.

' wé extend the time for another

three months from 1.8.1989,




